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(c) and (d) These Centres are performing their assigned role of engaging with
the Overseas Indian Community, and of providing Overseas Indian Workers assistance/
guidance with regard to issues such as health or legal and financial matters, as well

as obtaining benefits from various schemes of this Ministry.
(¢) Does not arise.
Investment by NRIs

1155. SHRI AVINASH PANDE: Will the Minister of OVERSEAS INDIAN
AFFAIRS be pleased to state:

(a)  the total investment made by NRI citizens in India over the last five years;
(b) the major sectors in which the investment has been made;

(c)  the impact of the investment made by NRI citizens in the sectors involved;
the details thercof, and

(d) the steps Government plans to take to encourage these investments?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI):
(a) to (c¢) Data on foreign investment is maintained by the Reserve Bank of India
(RBI). Separate data on NRI investment is, however, not maintained by them. The
data on total FDI inflows under automatic and approval route over the past five

years, as reported by RBI, is as under—

SLL. Financial Year FDI Inflows (in US$
No. million)
1. 2008-09 26732
2. 2009-10 22458
3. 2010-11 14939
4. 2011-12 23473
5. 2012-13 (April-December, 2012) 13920

Major sectors in which FDI inflows made are Service, Metallurgical Industries,

Construction Development, Information and Broadcasting, Chemicals and Textiles.

(d)  The policy for Foreign Direct Investment (FDI), including investment from

NRIs, permits FDI, under the automatic route, in several sectors. Investment is
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promoted through dissemination of information on the investment climate and
opportunities in India and by advising prospective investors, including NRIs, about
the same. ‘Invest India’, a joint venture between the Department of Industrial Policy
and Promotion and Federation of Indian Chambers of Commerce and Industry (FICCT)
acts as a facilitator, for prospective overseas investors, including NRIs. An organisation
called Overseas Indian Facilitation Centre (OIFC) has been set up jointly by this
Ministry and Confederation of Indian Industry (CII), to provide information, specially
to non-resident Indians and persons of Indian origin, by organizing Investment and
interactive Meets in different counties, and also during the Pravasi Bhartiya Divas
(PBD) in India, and by replying to the queries of potential overseas investors on

their electronic portal.
Objectives of e-Panchayat Mission Mode Project

1156. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of PANCHAYATI
RAJ be pleased to state:

(@) the aims and objectives of e-Panchayat Mission Mode Project;

(b) to what extent the above projects help to improve the functioning of

Panchayats; and

(¢) the progress of Ministry’s proposal to provide one computer to cach

Panchayat, with a particular reference to Andhra Pradesh?

THE MINISTER OF PANCHAYATI RAJ (SHRI V. KISHORE CHANDRA DEO):
(a) and (b) e-Panchayat Mission Mode Project (MMP) aims at enabling the PRIs
to effectively use Information Technology (IT) in automating their internal workflow
processes for better functioning and delivery of citizen services leading to increased
transparency and accountability. Under e-Panchayat MMP, 11 Core Common
applications are envisaged that address all aspects of Panchayats’ functioning viz.
from internal core functions such as Planning, Monitoring, Implementation, Budgeting,
Accounting, Social Audit, etc. to citizen service delivery like issue of certificates,

licenses etc.

(¢) The Project, so far, has not provided any funds for hardware including
computers to the States. However, the States/UTs have been advised to utilize available
funds from other sources such as 13th Central Finance Commission grants, Mahatma
Gandhi National Rural Employment Guarantee Scheme (MGNREGS), Backward
Region Grant Fund (BRGF), State funds, etc. for procuring ICT infrastructure including



